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Original Application Number. 672/2007.

I’BLE MR. JUSTICE DINESH GUPTA, MEMBER (J).
N’BLE MS. NITA CHOWDHURY, MEMBER (A).

L. Meena wife of K.M. Lal (deceased).

3 2.  Sanjay, son of K.M. Lal (deceased)

rﬁ S Madhav Muraru, son of K.M. Lal (deceased)

All are resident of village Danivalpur, Post Office & Police Station

: Ahiraula, Tahsil Budhanpur, District Azamgarh.

A R T r e & Applicants. <
VERSUS

8 Union of India through its Secretary (Posts), Ministry of
Communications, Dak Bhawan, Sansad Marg, New Delhi.

Post Master General, Gorakhpur, Region, Gorakhpur.
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Senior Superintendent Post Offices, District Azamgarh.
Sub Divisional Inspector (Post), Phoolpur, District Azamgarh.

........ s RESpoRdents

Advocate for the Applicants : Shri M.K. Upadhyay

Advocate for the Respondents : Shri P. Krishna

ORDER
(Delivered by Hon’ble Mr. Justice Dinesh Gupta, Member-J)
| Shri M.K. Upadhyay, learned counsel for the applicant and
4 Shri P. Krishna, learned counsel for the respondents are present.




In view of the submission made by the learned cemnsel for t

applicant, the O.A. is dismissed as not pressed. No costs.
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